
CENAL ADMINISTRA11VE MBUNAL 
ERNAKULAM BENCH 

O.A.NO:516/11 

Monday this the 411  day of July 2011 

CORAM: 

HON'BLE Dr. KBIS.RAJAN, JUDICIAl. MEMBER 
1"IONBLE Ms1 &UIOOREKAN, ADMIMSIRAW/E MEMBER • 

G.Somarajan, 
Ex GOS MD, Malackal BO, 
Madavoor Pallickal - 695 602. 
Reskng at Lenin House, 
Panapan-&cunnu Malakkal P0. 
Madavoor Pallickal - 695 602 

(By Advocate Mr.Vishnu S Chempazhanthy') 

Versus 

	

1. 	The ln,ector Posts, 
Attingal Subvision, 
Attingal —695101. 

	

2, 	The Senior Superintendentof Post Offices, 
Thiruvananthapuram North Postal OMsion, 
Thiruvananthapurarn - 695 033. 

Applicant 

3. 	Union of India 
represented by the Chief Postmaster General, 
Kerala Circle, Thfruvananthapurarn - 695 033. 	...Respondents 

(By Advocate Mr. M. KAboobacker,ACGSC) 

This application having been heard on 4 11  July 2011,this Tribunal on 
the same day delivered the following :- 

ORDER 

HON'BLE Dr. KB.S.RAJANI JUDICIAL MEMBER 

The applicant has sought the following reliefs :- 

I 	Direct the 2 nd  respondent to cc*sider and pass orders on 
nexure A2. 



.. 	. 
.... .'. 

.2. 

Any other further reftef or order as this .Hon'ble Tilbunal 
may deem fit and proper to meet the ends of justice. 

.. Award the cost of these proceedings. 

Annexure A-2 specified in the relief cok..rnn,.,is)  an appeaLdated 

27.12.2010 against. Annexure A-I order dated 13.12.20I9. whereby the 

applicant had been disnissed from service (as GDS. MD ). 
si 

Counsel fcr the respondents on Instructions subnits That the prayer.. 

may be allowed .. and direction be given for disposal . of ..ihe..appeal. 

Considering the facts and circumstances of the case and submissions 

made by the counsel across the bar, we deem it fit to dispose of.he OA 

with a direction to the Appellate Authority (2 respondent) to dispose of the 

appeal wfthin a period of three weeks from the date of con. munioation of :  

this order. 

With the above direction s  the OA is disposed of.....N.. costs.. 

(Dated this the 4t1  day of July 2011) 

K.NOORJEHAI 
	

Dr. KB..SRAJAN 
ADMINISTRA11tFE MEMBER 

	
JUDICIAL MEMBER 

asp 


